NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH
COURT NO.1

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,

BENGALURU BENCH, BENGALURU, HELD ON 30.05.2018.

PRESENT: 1.Hon’ble member (J) Shri Rajeswara Rao Vittanala,
2.Hon’ble member (T) Dr. Ashok Kumar Mishra,
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Heard Shri Gurudutt A., learned Counsel for the petitioner.

This Tribunal has already

initiated CIRP against the Corporate Debtor in the case filed by Edelvis. The learned counsel for the
petitioner wants to file a Memo to withdraw the petition with a liberty to approach the IRP. Post

the case on 04.06.2018.
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